Papers Laid on the Table of the House by Ministers/Members.

12.02 hrs

HEIT 38l ; 3d U gHT Ued IR TG W6 | 3gcH TR ? 2.
oft Bf. fora—< Rig ot |

fag SR Menfiet dareg & sy W= gt fage ey & sy
w3, gy eratay § s w5 eifie, die Rierd ek UM
AT | IS4 HAT; URATY] Sl f[AUNT | 39 §3t; 9T 3iaivef faum d
ey w3 (1. fordg Rig) : #8ieg, # omue! srgAfa ¥ Fafafaa o3 g
Jcd IR 39l §:-
(1) (TP) R e &ffh JlaamR fbfora,

DHIABII F dY 2023-2024 & dND

gfdaed @ e ufd (Bl dur siUsh

B0 JYT THTORITEd T |

@h e I o gemr i,

DHIADIA] &b T 2023-2024 F HRIDBIU DI

IRPR gRT JHIET HI Th Uld (fg=al Tul

SFSI TIBHR) |

[Placed in Library, See No. LT
1270/18/24]
(2) (TH) <el HAIRTT Yex, THs & dy 2023-2024
& dI® Ufdded &1 Th ula (el du

ST TTHON) YT AR o |
(@)  creT AHIRTd Her, g & ay 2023-2024
& BB Bl IWHR gRI GHIET DI Th

ufd (=t aur iUt s |

[Placed in Library, See No. LT
1271/18/24]




(3)

(4)

(9)

) Hald HUSR, 75 facdll & dy 2023-2024 &

ditie ufddad @1 T ufd (fa=l qur sivsh
B0 JYUT THTORIfErd T |

ST YUSR, 75 fGeeil & au 2023-2024 &
BB B IRBR GRT JHIET BT Th Ufd
(R~} U1 SRISH TXhvwn) |

[Placed in Library, See No. LT

1272/18/24]

i 3Eiee offt Ciftea Agaret, gul

& gy 2023-2024 & qYH Ufdded i TH

gfd @<l dur SRS IwHeun)  qul
aTgRiferd o |

Sfe S 3% clfUdhd Acldlol, ol

& Y 2023-2024 F BB Bl TWHR

gRT gHiel & Tk ufd (fBar aur 3ish

TIHN) |

[Placed in Library, See No. LT

1273/18/24]

A SWISE 3% SRFE CeHIdl,

oS & aY 2023-2024 & AVH Ufdded &t

e Ufd (3=t dur SiUSlt dxmun) qun
SRATIRIE T TR |

AT FHIE B SNREA oS,
o9 b d¥ 2023-2024 & BB Bl
IRHR gRI JHIET DI Th Uid (le=al dul
S HIH) |

[Placed in Library, See No. LT
1274/18/24]



(6)

(7)

(8)

(TH)

@

AFd X BR 3y g5y Tslol,

fRea-idqRA & dY 2023-2024 & dIl¥®
gfdded @ Th ufd (=l aur sl
BT JYUT THTORIfErd T |

AT R BR3¢ IqEY  Wel,
fRea-dgRA & dY 2023-2024 & HRIDRUI
DI DR gRT JHIET DI Th Ufd (fg=al dur
S HH) |

[Placed in Library, See No. LT
1275/18/24]

(Kep)

ST AT WX Bk RO THIRATH

gaTSl, BeElG & a8 2023-2024 &
gIt® Ufdded ®f T ufd (B auT 3ish
TEHOT) JYUT THTORIfEd T |

ST AT Hex BIR HRET s HIRATH
Ufodel, SeXEIe & a9y 2023-2024 &
BB DI WBHR gRT JHIET I TP Ufd
(fR=a) U1 SRISH TXhvwn) |

[Placed in Library, See No. LT

1276/18/24]

YA X BR Uik T8 SR/ e,

MaT & 9Y 2023-2024 & e Ufdde &l

e Ufd (=<t dur SiUSlt dmun) qun
SRATTRIEd o |

AYFd e Bk Uik TS SNifRm R,

Mal & a8 2023-2024 & HRIDGIU DY

IRHR GRT THIET I Th Uld (gl auT
ST HIHO) |




(9)

(10)

(1)

(Uh)

@

[Placed in Library, See No. LT
1277/18/24]
sherg Rod $¥lege, TR & 9d
2023-2024 & TP Ufdaed &I T Ufd
fRal dur  SiUSlt  TIHRU) 9l
duRiféa o |
e U9 $Xicde, WRNS & ay
2023-2024 & HBEB DI WHR GRI
gHte ot T ufd (fg=al auT RISl T
|

[Placed in Library, See No. LT
1278/18/24]

(Kep)

@

aTel SHIE 3 heMed Rad, ges &
gy 2023-2024 & Y& Ufdded &I TH
gfd (@<l dUr SIS IGIHI0)  dul
duRifea o |

aTel SXKeye 3 eed Rad, giag &
gy 2023-2024 & BBV B IRPR G
gHten @ T ufd (iRl dur siusl
TIDHN) |

[Placed in Library, See No. LT
1279/18/24]

(Kep)

©l)

AYFd KR 3B e T9bheH TS
R, YaI9R & ¥ 2023-2024 & dAMNH
gidded &I Th Wid (lg=al dur 3iUsi
TRBHRUT) qUT THTIRIET TR |

AT SWice 3% ey TQhIH TS

Rd, YadsR & a¥ 2023-2024 &



(12)

(13)

(14)

HTIAHI DI TRBR GRT JHIT HI TP Uld
(Rl TUT 3RSt TXHR) |

[Placed in Library, See No. LT
1280/18/24]

(Uep)

@

SWicye 3 AYAfeHd TS, dds &
qy 2023-2024 & AP Ufdded &I TH
gfd @<l dur SRS IxHRun)  qun
dERifed W9 |

SWIee 3 Hytfcwra TR, 995 &
¥ 2023-2024 & HRIBIUN DI HR GRI
galen df Th ufd (@<l qur sish

IHIY) |

[Placed in Library, See No. LT
1281/18/24]

(Kep)

SXIcye BR WioH Rd, MR & a9
2023-2024 & AN Ufddgd & TH Uld
Rl aur  3fUSt  IIWHRO) YUl
dERiféd @9 |

SIRE BR wWiedr RO, MR & a9y
2023-2024 & BBV DI IWHR GRI
gHte ot T Ufd (fe=al auT SISl TR
|

[Placed in Library, See No. LT
1282/18/24]

gl &1 HYBR AFTH, 2005 Dt URT 25 DI

JU-YRT (4) o 3fdTd AT JaT AT, 5 T
& dY 2023-2024 & e Ufdded &I Te Ufd

(Rt TUT 3iTST TXH) |

[Placed in Library, See No. LT 1283/18/24]



(15)

HUHT AHGFTH, 2013 Bl YRT 394 DI IU-URT
1(@) & 3fdqiid Fuferiad u= &t te-us ufd (R
dYT 3USH GIHR):-

(@) (TP)
(@)
(@) (IP)
@
M (TP
@)

ded e ey fifties, giigsrere & a¥
2023-2024 & BRG] Bl WBR GRI
ete |

Jcd sdaciFay fofies, Tifeararg &1 ay
2023-2024 HT dINe HUldded, TaTuRIé
O dUT 39 W Faaw-Ageaiied ot
fewfor |

[Placed in Library, See No. LT
1284/18/24]

FHTR UlaR HRURTA 3% Si&dl

foffcs, TEs & a8 2023-2024 &
HRIDBIU Bl TRBR GIRT THIET |

YRR TR HRUNTHE 3 Sfedr
forfires, qias &1 9y 2023-2024 HT dlN®
gidded, WO o ddl 39 W
A h-HgaTIRI&® Bi [ om |

[Placed in Library, See No. LT
1285/18/24]
Ad RO Sadufe HRUNTM, T3 feed
& TY 2023-2024 P BB DI IRPR
GRT & |
Avd R Saeudic HRUNTM, 75 few
®HT T 2023-2024 HI AP Ufdded,
dERIfdd W dyl 39 W dE®-
HEICATURI&S Dl fCWOR |




[Placed in Library, See No. LT
1286/18/24]
@) (Th) WHRdE AiYer fagga fAmm fafies, dg
& TY 2023-2024 & BB Bl DR
GRT HlE |

@)  HROW T fagyd A faftes, 3w
&1 9¥ 2023-2024 HT D Ufdde,
dEgifég 99 dyr 39 W AdEe-
HETCIATIR & 1 fewfomT |

[Placed in Library, See No. LT
1287/18/24]

12.02 hrs (Shrimati Sandhya Ray in the Chair)

THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN

THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Madam, | beg
to lay on the Table a copy each of the following statements (Hindi and
English versions) showing Action Taken by the Government on the
assurances, promises and undertakings given by the Ministers during
various sessions of Fifteenth, Sixteenth, Seventeenth and Eighteenth Lok
Sabhas:-

FIFTEENTH LOK SABHA

1. Statement No. 42 Eighth Session, 2011
[Placed in Library, See No. LT 1288/18/24]
SIXTEENTH LOK SABHA
2. Statement No. 30 Fifth Session, 2015
[Placed in Library, See No. LT 1289/18/24]

3. Statement No. 25 Eleventh Session, 2017



4.

2018

10.

11.

12.

13.

14.

15.

16.

Statement No. 18

Statement No. 24

Statement No. 19

Statement No. 18

Statement No. 17

Statement No. 19

Statement No. 17

Statement No. 11

Statement No. 12

Statement No. 9

Statement No. 7

Statement No. 7

Statement No. 4

[Placed in Library, See No. LT 1290/18/24]

Sixteenth Session,

[Placed in Library, See No. LT 1291/18/24]

SEVENTEENTH LOK SABHA

First Session, 2019
[Placed in Library, See No. LT 1292/18/24
Second Session, 2019
[Placed in Library, See No. LT 1293/18/24
Third Session, 2020
[Placed in Library, See No. LT 1294/18/24
Fourth Session, 2020
[Placed in Library, See No. LT 1295/18/24
Fifth Session, 2021
[Placed in Library, See No. LT 1296/18/24
Sixth Session, 2021
[Placed in Library, See No. LT 1297/18/24
Seventh Session, 2021
[Placed in Library, See No. LT 1298/18/24
Eighth Session, 2022
[Placed in Library, See No. LT 1299/18/24
Ninth Session, 2022
[Placed in Library, See No. LT 1300/18/24
Tenth Session, 2022
[Placed in Library, See No. LT 1301/18/24
Eleventh Session, 2023
[Placed in Library, See No. LT 1302/18/24
Twelfth Session, 2023
[Placed in Library, See No. LT 1303/18/24



17. Statement No. 4 Fourteenth Session
2023
[Placed in Library, See No. LT 1304/18/24
18. Statement No. 3 Fifteenth Session, 2024
[Placed in Library, See No. LT 1305/18/24
EIGHTEENTH LOK SABHA

19. Statement No. 1 Second Session, 2024

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY; AND MINISTER OF
STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY (SHRI JITIN

PRASADA): Madam, | beg to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Semi-Conductor Laboratory, SAS Nagar, for the year 2023-
2024, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Semi-Conductor Laboratory,
SAS Nagar, for the year 2023-2024.

[Placed in Library, See No. LT 1306/18/24]
(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Bhaskaracharya National Institute for Space Applications and
Geo-Informatics (BISAG-N), Gandhinagar, for the year 2023-

2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Bhaskaracharya National
Institute for Space Applications and Geo-Informatics, (BISAG-
N), Gandhinagar, for the year 2023-2024.

[Placed in Library, See No. LT 1307/18/24]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Electronics and Information Technology,

New Delhi, for the year 2023-2024, alongwith Audited Accounts.



(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of
Electronics and Information Technology, New Delhi, for the year
2023-2024.

[Placed in Library, See No. LT 1308/18/24]

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT; AND MINISTER OF STATE

IN THE MINISTRY OF COMMUNICATIONS (DR. CHANDRA SEKHAR PEMMASANI: Madam, |

beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 56 of the
Telecommunication Act, 2015:-

(i) The Telecommunications (Telecom Cyber Security) Rules,
2024 published in Notification No. G.S.R. 720(E) in Gazette of

India dated 22"9 November, 2024.
(i) The  Telecommunications  (Critical = Telecommunication
Infrastructure) Rules, 2024 published in Notification No. G.S.R.

723(E) in Gazette of India dated 22" November, 2024.
(ili) The Telecommunications (Temporary Suspension of Services)
Rules, 2024 published in Notification No. G.S.R. 724(E) in

Gazette of India dated 22"9 November, 2024.

[Placed in Library, See No. LT 1309/18/24]
(2) A copy of the Flight and Maritime Connectivity (Amendment) Rules,
2024 (Hindi and English versions) published in Notification No.

G.S.R. 682(E) in Gazette of India dated 4™ November, 2024 under
sub-section (5) of Section 7 of the Indian Telegraph Act, 1885.

[Placed in Library, See No. LT 1310/18/24]
(3) A copy each of the following papers (Hindi and English versions)
under sub-section 1(b) of Section 394 of the Companies Act, 2013:-



Statement regarding Review by the Government of the working
of the Telecommunications Consultants India Limited, New
Delhi, for the year 2023-2024.

Annual Report of the Telecommunications Consultants India
Limited, New Delhi, for the year 2023-2024, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 1311/18/24]
Statement regarding Review by the Government of the working

of the Bharat Sanchar Nigam Limited, New Delhi, for the year
2023-2024.

Annual Report of the Bharat Sanchar Nigam Limited, New
Delhi, for the year 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1312/18/24]
Statement regarding Review by the Government of the working
of the Mahanagar Telephone Nigam Limited, New Delhi, for the
year 2023-2024.
Annual Report of the Mahanagar Telephone Nigam Limited,
New Delhi, for the year 2023-2024, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1313/18/24]
A copy of the Annual Report (Hindi and English versions) of the
Centre for Development of Telematics, New Delhi, for the year
2023-2024, alongwith Audited Accounts.
Statement regarding Review (Hindi and English versions) by
the Government of the working of the Centre for Development

of Telematics, New Delhi, for the year 2023-2024.



[Placed in Library, See No. LT 1314/18/24]

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS;
AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI
SURESH GOPI): Madam, | beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)

under sub-section 1(b) of Section 394 of the Companies Act, 2013:-

(i) Statement regarding Review by the Government of the working
of the Indian Strategic Petroleum Reserves Limited, New Delhi,
for the year 2023-2024.

(i) Annual Report of the Indian Strategic Petroleum Reserves
Limited, New Delhi, for the year 2023-2024 alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 1315/18/24]
(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Rajiv Gandhi Institute of Petroleum Technology, Amethi, for the

year 2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi Institute of
Petroleum Technology, Amethi, for the year 2023-2024.

[Placed in Library, See No. LT 1316/18/24]
(3) (i) A copy of the Annual Report (Hindi and English versions) of the
Oil Industry Development Board, New Delhi, for the year 2023-

2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Oil Industry Development
Board, New Delhi, for the year 2023-2024.

[Placed in Library, See No. LT 1317/18/24]

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING; AND MINISTER OF STATE IN THE MINISTRY OF



PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Madam, | beg to lay

on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the
Film and Television Institute of India, Pune, for the year 2023-
2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the

Government of the working of the Film and Television Institute
of India, Pune, for the year 2023-2024.

[Placed in Library, See No. LT 1318/18/24]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Institute of Mass Communication, New Delhi, for the year
2022-2023, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Mass
Communication, New Delhi, for the year 2022-2023.

(3) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 1319/18/24]
(4) A copy each of the following papers (Hindi and English versions)

under sub-section 1(b) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the Broadcast
Engineering Consultants India Limited, Noida, for the year
2023-2024.

(i) Annual Report of the Broadcast Engineering Consultants India
Limited, Noida, for the year 2023-2024, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 1320/18/24]



THE MINISTER OF STATE OF THE MINISTRY OF LAW AND JUSTICE; AND MINISTER OF STATE IN

THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI ARJUN RAM MEGHWAL): Madam, on
behalf of Shri Ravneet Singh, | beg to lay on the Table:-
(1) A copy each of the following Notifications (Hindi and English versions)
under Section 199 of the Railways Act, 1989:-
(1) The Rail Land Development Authority (Development of Land and
Other Works) Amendment Regulations, 2024 published in

Notification No. G.S.R. 568(E) in Gazette of India dated 12th
September, 2024.

(1)) The Railways (Opening for Public Carriage of Passengers) Second
Amendment Rules, 2024 published in Notification No. G.S.R. 579(E)

in Gazette of India dated 18™ September, 2024.

[Placed in Library, See No. LT 1321/18/24]

(2) A copy of the Railway Claims Tribunal (Group ?A? and ?B? posts)
Recruitment Rules, 2024 (Hindi and English versions) published in

Notification No. G.S.R. 500(E) in Gazette of India dated 14th August,
2024 under sub-section (3) of Section 30 of the Railway Claims Tribunal
Act, 1987.

[Placed in Library, See No. LT 1322/18/24]
(3) A copy each of the following papers (Hindi and English versions)
under sub-section 1(b) of Section 394 of the Companies Act,
2013:-

(a) (i) Review by the Government of the working of the Konkan
Railway Corporation Limited, Navi Mumbai, for the year 2023-

2024.
(i) Annual Report of the Konkan Railway Corporation Limited,
Navi Mumbai, for the year 2023-2024, alongwith Audited



(i)

(ii)

Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 1323/18/24]
Review by the Government of the working of the Kolkata Metro
Rail Corporation Limited, Kolkata, for the year 2023-2024.
Annual Report of the Kolkata Metro Rail Corporation Limited,
Kolkata, for the year 2023-2024, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1324/18/24]
Review by the Government of the working of the Mumbai
Railway Vikas Corporation Limited, Mumbai, for the year 2023-
2024.
Annual Report of the Mumbai Railway Vikas Corporation
Limited, Mumbai, for the year 2023-2024 alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 1325/18/24]
Review by the Government of the working of the Rail Vikas
Nigam Limited, Delhi, for the year 2023-2024.
Annual Report of the Rail Vikas Nigam Limited, Delhi, for the
year 2023-2024, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1326/18/24]
Review by the Government of the working of the RailTel
Corporation of India Limited, Delhi, for the year 2023-2024.
Annual Report of the RailTel Corporation of India Limited,
Delhi, for the year 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1327/18/24]



(f)

(i)

(ii)

Review by the Government of the working of the Indian
Railway Finance Corporation, New Delhi, for the year 2023-
2024.

Annual Report of the Indian Railway Finance Corporation, New
Delhi, for the year 2023-2024 alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1328/18/24]
Review by the Government of the working of the Wabtec
Locomotive Private Limited, New Delhi, for the year 2023-
2024.
Annual Report of the Wabtec Locomotive Private Limited, New
Delhi, for the year 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1329/18/24]
Review by the Government of the working of the Madhepura
Electric Locomotive Private Limited, New Delhi, for the year
2023-2024.
Annual Report of Madhepura Electric Locomotive Private
Limited, New Delhi, for the year 2023-2024, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 1330/18/24]
Review (Hindi and English versions) by the Government of the
working of the RITES, New Delhi, for the year 2023-2024.
Annual Report (Hindi and English versions) of the RITES, New
Delhi, for the year 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1331/18/24]



Q) ()

(k) (i)

Review by the Government of the working of the Braithwaite &
Co. Limited, Kolkata, for the year 2023-2024.

Annual Report of the Braithwaite & Co. Limited, Kolkata, for
the vyear 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.\

[Placed in Library, See No. LT 1332/18/24]
Review by the Government of the working of the Indian
Railway Catering and Tourism Corporation Limited, New Delhi,
for the year 2023-2024.
Annual Report of the Indian Railway Catering and Tourism
Corporation Limited, New Delhi, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

[Placed in Library, See No. LT 1333/18/24]
Review by the Government of the working of the IRCON
International Limited, New Delhi, for the year 2023-2024.
Annual Report of the IRCON International Limited, New Delhi,
for the year 2023-2024, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 1334/18/24]
Review by the Government of the working of the Container
Corporation of India (CONCOR) Limited, New Delhi, for the
year 2023-2024.

Annual Report of the Container Corporation of India
(CONCOR) Limited, New Delhi, for the year 2023-2024,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.



[Placed in Library, See No. LT 1335/18/24]

Review by the Government of the working of the National High
Speed Rail Corporation Limited, New Delhi, for the year 2023-
2024.

Annual Report of the National High Speed Rail Corporation
Limited, New Delhi, for the year 2023-2024, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT 1336/18/24]
Review by the Government of the working of the Hassan
Mangalore Rail Development Company Limited, Bengaluru, for
the year 2023-2024.
Annual Report of the Hassan Mangalore Rail Development
Company Limited, Bengaluru, for the vyear 2023-2024,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

[Placed in Library, See No. LT 1337/18/24]
A copy of the Annual Report (Hindi and English versions) of the
Rail Land Development Authority, New Delhi, for the year
2023-2024, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Rail Land Development
Authority, New Delhi, for the year 2023-2024.

[Placed in Library, See No. LT 1338/18/24]
A copy of the Annual Report (Hindi and English versions) of the
Railway Sports Promotion Board, New Delhi, for the year
2023-2024, alongwith Audited Accounts.
A copy of the Review (Hindi and English versions) by the
Government of the working of the Railway Sports Promotion



(4)

(5)

(i)

Board, New Delhi, for the year 2023-2024.

[Placed in Library, See No. LT 1339/18/24]
A copy of the Annual Report (Hindi and English versions) of the
Indian Railway Welfare Organisation, New Delhi, for the year
2023-2024, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the

(i)

Government of the working of the Indian Railway Welfare
Organisation, New Delhi, for the year 2023-2024.

[Placed in Library, See No. LT 1340/18/24]
A copy of the Annual Report (Hindi and English versions) of the
NRTU Foundation, New Delhi, for the year 2023-2024 (upto
17.1.2024), alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the

Government of the working of the NRTU Foundation, New
Delhi, for the year 2023-2024 (upto 17.1.2024).

[Placed in Library, See No. LT 1341/18/24]

(6) A copy of the Memorandum of Understanding (Hindi and English

versions) between the Rail Vikas Nigam Limited and the Ministry of

Railways, for the year 2023-2024.

[Placed in Library, See No. LT 1342/18/24]




